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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 27.07.2022 (WEDNESDAY) 

COURT –III (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

  For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 120 of 2020 

 

S. Subramanian 

Vs. 

The Registrar of Companies, Chennai 

 

Rohit Sharma P.S. Singh 

   

  For Orders 

2.  I.A No. 1987 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 

 

Flat Buyers Association Winter Hills-77. 

Vs. 

Umang Realtech Pvt. Ltd. Through IRP 

& Ors. 

 

With 

Manoj Kumar  Manish K. Gupta-IRP 

Sumesh Dhawan 

Kunal Sabharwal 

Abhishek 

Srivastava-CS 

Ankur Singhal 

3.  Contempt Case 

(AT) No. 28 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 

 

Pooja Mining & Marbles Pvt. Ltd. 

Vs. 

Umang Realtech Pvt. Ltd.  

Through IRP & Ors. 

 

With 

Gautam Singh   Manish Kumar 

Gupta-IRP 

Sumesh Dhawan 

Gaurav Verma 

Abhishek Srivastava-

R5 

4.  Contempt Case 

(AT) No. 02 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 
 

Brilltech Engineers Pvt. Ltd. 

Vs. 

Manish Kumar Gupta, IRP  

 
 

With 

Ankur Singhal  Karan Rajpurohi 

Abhijeet Sinha 

Vijay Nair 

Aditya Shukla 

5.  Contempt Case 

(AT) No. 24-25  

of 2021 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 
 

Flat Buyers Association Winter Hills-77 

Vs. 

Manish Kumar Gupta, IRP & Ors. 

 

Manoj Kumar Abhijeet Sinha 

Karan Singh 

Vijay Nair 

6.  Comp. App. (AT) 

No. 11 of 2019  

& I.A No.1328  

of 2019  

 

Gaurangika Patel & Ors. 

Vs. 

Doloo Tea Co. (India) Ltd. 

 

Chitraanshul A. 

Sinha 

Kunal Singh 

7.  Comp. App. (AT) 

No. 42 of 2019 

 

 

Hasmukh R. Patel & Ors. 

Vs. 

Doloo Tea Company (India) Ltd. & Ors. 

 

Debojyoti 

Bhattacharya 

Arik Banerjee, 

Pradip Kumar Bajaj   
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  For Admission (After Notice) 

8.  Comp. App. (AT) 

No. 19 of 2022 

 

Madhav Acharya 

Vs. 

CG Power and Industrial Solutions Ltd. 

& Anr. 
 

With 

Nithin Chowdary 

Pavului 

Raunak Dhillon 

9.  Comp. App. (AT) 

No. 133 of 2021 

 

Madhav Acharya 

Vs. 

Union of India & Anr. 

 

With 

Nithin Chowdary 

Pavuluri  

Sanjay Shorey 

Saransh Gupta-R1 

Raunak Dhillon-R2 

10.  Comp. App. (AT) 

No. 162 of 2021 

 

Gautam Thapar & Anr. 

Vs. 

Union of India, Ministry of Corporate & 

Anr. 

 

Sanjukta Roy  Sanjay Shorey-R1 

 

  For Hearing 

11.  Comp. App. (AT) 

(Ins) No. 284 of 

2020 

 

(PH) 

Rajiv Kumar Agarwalla 

Vs. 

Rajesh Kumar Kejriwal & Ors. 

 

 

With 

Bharat Sood Sreenita Ghosh 

Sanchari 

Chakroborty-R20 

Saikat Sarkar-R21 

Kumarjit Banerjee-

CoC 

12.  Comp. App. (AT) 

(Ins) No. 285 of 

2020 
 

(PH) 

 

Rajiv Kumar Agarwalla 

Vs. 

Jityendra Lohia 

 

 

Bharat Sood Sreenita Ghosh 

Chakroborty-R20 

Saikat Sarkar-R21 

Kumarjit Banerjee-

CoC 

13.  Comp. App. (AT) 

(Ins) No. 778 of 

2020 
 

(PH) 

 

VRG Healthcare Pvt. Ltd. 

Vs. 

VRG Infrastructure Pvt. Ltd. 

Shreeyash U Lalit P. K. Mittal-R1 

Preeti Goel 

Anubhav Goel 

 

14.  Comp. App. (AT) 

No. 69 of 2021 

 

 

(PH) 

Bank of Baroda 

As lead bank and on behalf of the ICA 

Lenders of Reliance Housing Finance 

Ltd. 

Vs. 

IDBI Trusteeship Services Ltd. & Anr. 
 

 

With 

Dheeraj Nair Shardul S. Shroff 

Ameya Gokhale 

Pragya Sharma 

Moulshree Shukla 

Diksha Gupta-R1 

Madhur Mahajan 

Victor Das-R2 

15.  Comp. App. (AT) 

No. 70 of 2021 

 

(PH) 
 

Reliance Home Finance Ltd. 

Vs. 

IDBI Trusteeship Services Ltd. & Anr. 
 

 
With 

Mahesh Agarwal Shardul S. Shroff 

Prateek Seksaria 

Aneya Gokhale 

Vaibhav Singh-R1 

16.  Comp. App. (AT) 

No. 71 of 2021 

 
(PH) 

Reliance Home Finance Ltd.  

Vs. 

IDBI Trusteeship Services Ltd. 

 

With 

Mahesh Agarwal Shardul S. Shroff 

Vaijayant Paliwal 

Prateek Seksaria 

Aneya Gokhale-R1 
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17.  Comp. App. (AT) 

No. 73 of 2021 

 

(PH) 

Bank of Baroda  

As lead bank and on behalf of the ICA 

Lenders of Reliance Housing Finance 

Ltd. 

Vs. 

IDBI Trusteeship Services Ltd. & Ors. 

 

Dheeraj Nair Shardul S. Shroff 

Vaijayant Paliwal 

Pragya Sharma-R1 

Prateek Gupta 

Madhur Mahajan 

Mahesh Agarwal-R2 

18.  Comp. App. (AT) 

(Ins) No. 867 of 

2021 & I.A No. 

2315 of 2021 
 

Greater Noida Industrial Development 

Authority  

Vs. 

Prabhjit Singh Soni & Anr. 

 

U.N. Singh   Prabhjeet Singh 

Soni 

G.P. Madan-R1 

Alok Dhir-R2 

Prabhjeet S. Soni 

19.  Comp. App. (AT) 

(Ins) No. 868 of 

2021 & I.A No. 

2317 of 2021 

 

Greater Noida Industrial Development 

Authority  

Vs. 

Anand Sonbhadra 

 

U.N. Singh  Nipun Gautam-R1 

 

 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

 

http://www.nclat.nic.in/

